. shri D.K. Goel & Anr.
e o. ECIRH-II.-'DLZDIZNE

IRN
gfcasa No. 27/19
04.07.2020
Sh. Nitesh Rana, Ld. Special PP for ED.

ccused No. 2 smt. Sa'ngaeta
sh. Jaspreet singh Ral.

present:-

Accused No. 1 Sh. DK Goel and A
Goel in person along with Ld. Counsel

(Through VC using Cisco Webex App-)
The predicate offence i.e. prosecution launched by CBI in the
disproportionate assels case is at the stage of judgment which is reserved for

14.07.2020.
The Ld. District & Sessions Judge has also directed adjournment of

this case en-block to 05,08.2020. By then, the judgment in the predicate offence
would be there which will be helpful in further proceedings in this case whichever
way the predicate offence Is decided.
List on 05.08.2020 at 10:00 AM.
sh. Nitesh Rana, Ld. Special PP for ED requested for permission to
join the proceedings in predicate offence on 14.07.2020 so that he can also know

the judgment in the case.
Request allowed.
Let a copy of this order be sent to the Ld. Counsels for the accused

and the accused persons by whatsapp.

Q«@f\_ﬁﬁzw:]n

(ARUN EHARDW.&J}

Special Judge (P.C. Act)(CBI-05)
Rouse Avenue District Court,
New Delhi/04.07.2020
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